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the commenIB of the Comptrol-
ler and Auditor General thereon. 

[Placed in Library. 
3124/78.] 

See No. LT-

(2) A copy of the AnnWlI Report 
(Hindi and English versions) of 
the Controller General of Patents, 
Dcaigna and Trade Marks for the 
year 1977-78 under aection 155 
of the Patents Act, 1970. 

LP1aced in Library. See No. LT-
1125/78.] 

(3) A copy of the Annual Report 
(Hindi and Eaglish venions) 
of the National fastitute of Design, 
Ahmedabad, for the year 1977-78. 
[PlaCe/lin Library. S .. No. LT-
3126178.] 

(4) A .copy of the Annual Report 
(Hindi and Engli.h venions) of 
the Institute for Design of Electri-
cal Measuring Instruments. 
Bombay, for the year 1917-78. 
(PJaad in Library. S .. No. LT-
3127178.] 

(5) A copy of the Annual Report 
(Hindi and Engliah veniGfll) of the 
Central lnati_eGf Tool! n .. ign, 
Hyderabad, f()l' the yoear 1977-78. 
(Placed in Library. See No.LT-
5128178.] 

Notification wuler Border Secnrlty 
Force Act 

THE MINISTER OF STATE IN THE. 
MINISTRY OF HOM.. Al"FAUiS 

I (SHRl DHANIK LAL MANDAt.) : 
I beg to lay OD ~ Table a copy !Of the 
Bordo' Security Force ( Seoio1:.ity, Pro-

. motion and Suverannuation ofOl6ccn) 
Rules, 1978 (HiaAiand English venioljlll) 
publiabcd in Notilicauon No. G.S.R. 
1462 in Gazette of india dated tbe 9th 
December, 1978, under .ub-section (3) of 
leetion 141 of the Boeder SeclJrity Force 
Act, 196/J. [Placed in Library. See 
No. LT 3129/76.) 

Anl1ual Report on tbe working of 
tbe the provisions of Sectlon 15-A 
of Civil Ri.hts Act aad Nociflca-
tions uader 4II-India Service. Act 

THE MINISTER OF STATE IN 
THE MI:>IISTRY OF HO:'IE AFFAIRS 
:SHRI S. D. PATlL); 1 beg to lay 
on the Table ; 

(I) A copy of Ihe Annual Report 
(Hindi and English versiQDI) on 
Ihe working of the provisions of 

section 15-A of the Protection of 
Civil Rights Act, 1955 for the 
year ending 31St December, 
1977 under sub-section (4) of 
Section 15-A of the said Act., 

[Placed in Libra ... ) .. See No.LT-
3 130 /78.] 

(1) A copy each of the following Noti-
fications (Hindi and English 
versional under Sub-Bection (11) 
of section 3 of the All India Ser-
vices Act, 1951:-

(i) The Indian Administratien 
Service (Fixation of Cadre 
Strength) Twentieth Amend-
ment Regulations. 1978, plllb-
liahed in Notification No. 
G.S.R. 574(E) in Gautte 
of India dated the 8th Decem-
ber, 1978. 

(ii) The Indian Administrative 
Service (Pay) Thirteenth Amend-
ment Rules, 1978 publish~d in 
Notification No. G. S. R. 
575(E) in Gazette orIndia dated 
the Uth DecclIll>er, 1978. 

(Placed in Library. See No. 1.1'-
3 13 1/78.] 

Reviewon .... Ailauallleport Df Coal 
Jodia Ltd., Calcana ... d Nadonal 
Thermal Power COrJlOrildon Ltd., 
New Delhi and. Statement. 

THE MI:>IISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI 
FAZLUR RAHMA:>I ): I beg to lay 
on the Table ;-

(I) A copy each of the: fo."owing 
papers ('Hindi and Engltsh ver-
sions) under sub-section (I) of 
section :619,1\ of the Companies 
Act, 1956;-

(a) (i) Review by t~e Government 
on the workmg of the Coal 
Mines Authority Limited, now 
known as Coal India Limited, 
Calcutta, for the year 
1974-75· 

(ii) Annual Report or the Coal Mines 
Au~l~ority, Lilllitni now known 
as Coal India Limited, Calcutta, 
for the year ,,'74-75 along with 
the Audited Accounts and the 
comments of the Comptroller 
and Audi tor Ge J t I ;;! ~ I j , 

[Placed in Library. See No. 
LT-3 132!78.] 
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(bj (i) Review by ti ... Government on 
the workins of the National 
Thermal Power Corporation 
Limited, New Delhi for the 
year '977-78. 

(ii) Annual Report of the National 
Thermal Power Corporation 
Limited, New Delhi for the year 
1977-78 along with the Audited 
Accounts and the comments of 
the Comptrolkr and Auditor 
General thereon. 

(2) A statement (Hindi and English 
versions) showing reasons for delay 
in laying the documents mentioned 
at (I) (a) above. [Plac.d in 
Library.S .. Nil,. LT-3133i78.) 

AllDaal Report. etc. ef Sherat 
Ji).yaaad... Ltcl., Hyd.abad, a ...... t 
s..tll Mo" ... Ltcl., S .. p1ore aad 
Prap Tool. Ltd., Secuaderabad 
for ~977-'" 

THE MINISTER OF STATE IN 
TIlE MINISTRY OF DEFENm: 
(PROF. SHER SINGH) : I beg 
to lay nn the Table of a copy each 
nf the following papers (Hindi and 
English version.) under sub-5ection( I) 
of section 6IgA ofthr. Companies Act, 
1956:-

(I) (i) Annual Report of the Hharat 
Dynamics Limited, Hyderabad, 
for the year '977-78 alongwilh 
the Audi,ced Ac:cOUllti and the 
comment. of!lae Comptroller 
and Auditor General thereon. 

(ii) A statement explaining that 
Government are in agreement 
with the above Repnrt and 
therefore no separate Review 
on the working Df the com-
pany is being laid. [Placid ill 
Library. 'S .. No. LT-3':a/78.) 

(2) (i) Annual Report of the Bharat 
Earth Moven Limited, Banga-
tare, for tile year 1977-78 
alongwith the Audited Ac-
counts and the comments of the 
Comptroller and Auditor 
General thereon. 

(ii) A statement explainiRg Ihal 
Government are in agreement 
with the above Report and 
therefore no separate Review 
on the working of the company 
is being laid. CPlac.d in 
Libra,y SIt No. LT-313Si7B.J 

(3) (i) Annual Report of the Praga 
Tools Limited, Secunderabad, 
for the year '977-78 along wilh 
the Audited Accounts and tI.e 
commenl. of the Comptroller 
and Auditor Grneral thereon. 

(ii) A statement explaining that 
Govern men t are on agreemen t 
with the above Reporl and there-
fore no separate Rcvic-w on the 
working of the Company is 
being laid. [Ploc.d ill Li6ro,y. 
S .. No. LT-3'36(78). 

X'·X ...... 

CONSTITUTION (AMENDMENT) 
BILL 

(Amendm.nt of Artiel. 51 ) 

by Shri Hari Vishnu Kamath 

OPINION. 

SHR.l HARI VISHNU KAMATH 
(HosbaDgabad) : Mr. Deputy-Speaker, 
Sir, I have the honour 10 lay on the 
Table Paper No. I contain¥lg opillions 
on the Bill to amend the Constitution of 
India calling upon the Government to 
endeavour to collaborate with other 
nation. for the early formation of a world 
Colllti'uent Assembly, to draft a 
Coutitulioft for a World Federal. Go,,-
ernmeRI. The Bill wao circlliated for 
the purpose of eliciting opinion u..:re .... 
by the direction of the House on the 
5th May, 1978 and the date fixed is ~3rd 
fi"ebmlary, '979. 

l3'~7 ..... 

RE: SITUATION IN ANDAMAN 
AND NICOBAR ISLANDS 

SHal MA!'JORANJAN BHAKTA 
(Andaman and Nicobar Islands): Sir, 
I comc frnm the union territory of Anda-
man and ~icobar Island. I appeal to 
all sections of the Hous" to kindly listen 
to me and to give me a patient hearing. 

The Andaman and Nicobar blands is a 
remote union territory. Since the glh of 
this month, there is a tense situation 
there. The villagers came to Port Blair 
til, meet the Chief Commissioner who i. the 
administrator or the union territory to 
seek protection. The Chief Commis-
sioner flatly refused to meet t"e villagers. 
The village .. , including men and women, 
staged a peaceful aacyagraha and a 


